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(b) if so, details thereof; 

(e) whether the seiling price of leeds andpesticide& 
are realistic to thei~ actual COGt of production; 

(1.1) if so, whether the Government have any 
pruglamme to control and regulate the pric.. of seeds 
and putlcldes to realistic level; and 

(e) if so, the detail£ thereof? 

THe MINiSTEM or SlATE IN 1HE MINISTRY OF 
AGRICULTURE (SHAI SOMP~L): (a) and (b) As a part 
of the exercise for estimating the cost of production of 
varin ... s crops for fixing tha mlnimLm support price, there 
IS cl scheme for studying the cost of cultlvatlnn of principal 
crops. The cost of Input such as eeed, fertilizer and 
In&ectlclde je; estimate for the following crops: 

Paddy, wht!at, jowar, hajrll, n"IaiZe, ragi, barley, amar, 
.noong, urad, gram, groundnut, soyabean, sunflowerseed, 
ral'eseelj/mustp.rd, toria, saffluiNer, copra, seftamum, 
njgers~ed, cotl.:i", jute, '0"8CCO and suga~ane 

(c) to (e) Th"rtl is no policy of relating the le!ling 
price of soods and pesticides to the cost of productIOn 
and exercil'ing statutory control on tile aelllos:! price. 

Co-opel'lltlv •• 

.jOfl2. SHRI BALASAHEB VIKHE PATIL W"I the 
P~IME M:NISTER be plaased to state: 

(~I whe:hf'r tho attention 0' the Govemment has been 
dr3'Nn Ie ~e news-Item captioned "Involve weaker aectlons 
in co-operati"e sector" appe8ling In the 'The Hindu' dated 
June 5, 1998; 

(b) if so, the relation of the Government thereto; 

(c) Ihe steps being taken for providing Constitutional 
prot€'ction to co-operatives on the line of Panchayati Raj; 

(d) whether public and private sectors have been 
recognised for Plan and non-Plan funda; and 

(e) if so, the reasons for neglecting the co-operative 
sector? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : <a) V .. , Sir. 

(b) Govemment are In agreement with the view that 
cooperative sector should play Ita due role in eliminating 
rural as well as urban poverty. The weaker HCtione have 

been particlpaling in the cocpelatIVtI mc.verr.ent. However, 
their involvement need to be strength8ned and made more 
active, There Is Rlso a need for greater transparency and 
accountability In cooperatives for ensuring their healthy 
growth. Govemment has been olving due encouragement 
to the cooperatives through VArious policle~ and 
programmes 80 that they ... n function In an effective 
manner for achieving various lOCio-economic objectlvea. 

(c) Cooperatives are voluntary Institutions and, 
thereforw, constitutional protf9Ction to them on the flnes of 
Panehayatf Raj Instltuttons is not considered necesaary. 

(d) and (e) The existing clu8lficatlon of Govemment 
expondlture Into Plan end non-Plan expenditure is based 
on cert&in critP.ria and such a classification perse does 
not rflsuh in any neQlect of the financial requirements of 
tile cooperatives 

Ir,dultry for Utilisation of Maize In Bihar 

3003. StiRI RAJ BANSHI MAHTO : Will the PRIME 
MINI STEP oe pleased to state: 

<s) whether the Government have Gseseed the 
production of maize in Bihar; 

(b) whether there is no Industry for the utilisation of 
maize in the State reSulting thereby that the farmers of 
the State have '0 lell their production of maize below 
the administered price fixed by the Govemment from time 
to time; 

(c) whether the Government have any planl 
programme to set any i~ry ba8ed on maize either in 
public or In private eector in BIhar; and 

(d) If 10, the detaRs thereof and the place where It 
is propped to be HI up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) ; \ (a) to (d) The 
information is being coHected from the S1ate Govemment 
and win be laid on the Table of the HOUH. 

Foreign Commerc.1 ServIce Otftce 

3084, SHRI CHANDULAL AJMEERA : 
SHRI G. GANGA REDDY : 

Win the PRIME MINISTER fie pleased to ltate: 

(a) whether the Government of Andhl'l Pradesh hal 
requeIIecI the Union Gowmment to acoord cIMrMce for 
the eatabllehment 01 a US and Foreign Commercial 
Service Offiqe at Hyderabad; and 

f 
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Cb) If 80, the action takan to accord ea"'vcllarance? 

THE MINISTER OF STATE IN THE MINISTRV OF 
EXTERNAL AFFAIRS CSHRIMATI VASUNDHARA RAJE): 
tal Ves, Sir. 

(b) The US government had requested opening 
Foreign Commercial Service Offices in some Indian cities 
including Hyderabad. Deci810ns in respect of opening such 
offices in Sangalore, Pune and Ahmedabad have already 
been conveyed. 

(Translation] 

Agricultural Comml •• lon for Cost. and Price. 

3085. SHRI DAROGA PRASAD SAROJ : Will the 
PRIME MINISTER be pleased to state: 

<a) the role of the Commission for Agrfcultural Costs 
and Prices in determining the prices of the foodgralns; 

(b) whether the recommendations of tho Commission 
are being strictly followed by the Govemment; 

(c) If not, the reasons therefor: and 

(d) steps being taken by the Govemmant to ensure 
payment of remunerative prices to the farmers? 

THE MINISTER OF STATE IN THE MINISTRV OF 
AGRICULTURE (SHRI SOMPAL) : (a) The role 0' the 
Commislion for Agricultural Costa and Prices (CACP) Is 
to advise the Government on the price policy of 
agricultural commodities with a view to evolving a 
balanced and integrated price structure In the pe.-.pectlve 
of the overall needs of the economy and with due regard 
to the interests of the prodUC8f and consumer. 

(b) and (c) The Govemment, by and large, accepts 
the recommendatiolls of the CACP. However, the 
Government at times improves upon the recommendatlOfl 
made by the CACP keeping in view Ihe development 
sulJsequent to submissIOn off the report. 

(d) The main objective of the Govcmment's price 
policy for agricultural produce ie aimed at en$urr~g 
remunerativp. prices to the growtirs for thair produce with 
~ view to encolJrage hiGher inlfestmont and produCtIon, 
and to safl!tQUard ..,. Interesll of consumer- by making 
available supplies at reaao"able prices. Gov8fnment 
announces each seaaon the rr*limum eupportprice for 
major agricuhural commodities and organi8eS purchase 
operation through public and cooperative agencies euch , 

as Food Cotpondton of India, Jute Corporatlonof India. 
Cotton Corporation of India, National Agricultural 
Cooperative Marketing Federatio" (NFEO) and TabBCCO 
Board, besic1e8 other agencies de8lgnated by the Swte 
Governments. 

[English] 

3086. SHRI P. UPENDRA Will the PRIME 
MINISTER be pleased to swta: 

<a> whether Government propose til let·up a full 
fledged Mango R .... rch Centre at Nuzvid in Krishna 
Dillitrlct of AndhrH Pradesh and a Mango Board for 
marketing and 8lCpOrf of mangoes: and 

(b) If 10, the steps taken by the Government In th. 
regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL) : Ca) No, Sir, Mango 
Reaearch in Anethra Pradeeh 18 being supported by ICAR 
under Ita AI India Coordinated Research project at Fruit 
R ..... oh Station, Sangareddy of the Acharya N.G. R8f9l 
AgricuHural Unlveraity, Hyderad since 1971. Thia station 
also covers mll"QO research of Nuzvid area. 

Cb) D086 not arise. 

Weed Parthenlum 

3087. aHRI VILAS MUTTEMWAR : WIlt the PRIME 
MINISTER be pleased to atate: 

. (a) whether II II a fad that ever Increasing problem 
of the weed palthenlum ~ (aleo known .. 
Chatak In Hindi Md Gaiar Ganat in ~arathl) 18 causing 
• threat to roatdenta of various localities and Ie "* 
hampering the 8gricuIturaJ growth; 

(b) if 10. whether the agro-acienttata propose fo iook 
into the Itnetening menance to ~ the local authontier 
to dNI with the problem etteclivelf; and 

(c) the deClllls of the step. likely to be taken In this ,.rd? 
THE MINISTER OF STATE IN THE MJNISrRY OF 

AGRICUlTURE (SHRI 8OMPAt) : (a, Vee, Sir. 

(b) and (c)· The Government have taken foltowtng 
atepI in eonsultation wtIh the ScientIata of Indillt C.ounctI 
for AgricUllural R .... rch (teAR) and Stat. AgriodIturaI 


